
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

NOTIFI CATION
Dated: Guwahati, the 14b September, 2023

ilO.HC.UI-56/2O2OI9469/A### ln continuation to this Registry's earlier

notification no. HC.WI-56l2O2Ol9O92l A dated 30-08-2O23, the Hon'ble

Gauhati High Court has been pleased to extend the "Reftesher Training

Prugramme" of the Grade-III ludicial Officers at the ludicial Academy, Assam, by

1 (one) day i.e. up to 25-09-2023.

By Order,
Sd/- S. Dhar

REGISTRAR (JUDICIAL)

Memo No.HC.VII/56/202OI9470-9480/A Dated: 14-09-2O23
Copy forwarded for information & necessary action to:

1. The L.R. & Secretary to the Govt. of tusam, Judicial Department, Dispur,

Guwahati, Assam.

2. The Principal Accountant General (A&E), Assam, Beltola, Guwahati, for

information and necessary action.

The OflreE ate plaed on deputation for tlte progrum on

ondition that (a) the Offterc will be fiehd as on duty during the

training period A @) they will fu entitld T,A. & D.A, as admissible

under the Ruls.
3. The Registrar (Admin./Mgilance/Esstt.), Gauhati High Court, Guwahati.

4. The Registrar-cum-Principal Secretary to Hon'ble the Chief Justice, Gauhati

High Court, Guwahati.

5. The District & Sessions Judge,

Bajali/ Bongaigaon/ Cachar, Silchar / Dhemaji / Dibrugarh I Gou,lqra /
Golaghat / Hailakandi / lorhat / Kamrup (M) / Kamrup / Karimganj / Karbi

Anglong / Lakhimpur / Morigoan / Nagaon / Sivasagar / Sonitpur / South

Salmara-Mankachar / l]nsukia / Udalguri / West Karbi Anglong
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6. The Chief ludicial Magistrate,

Bajali/ Bongaigaon/ Cachar, Silchar / Dhemaji / Dibrugarh / GaE,lBra I
Golaghat / Hailakandi / lorhat / Kamrup (M) / Kamrup / Karimganj / Karbi

Anglong / Lakhimpur / Morigoan / Nagaon / Sivasagar / Sonitpur / South

Salmara-Mankachar / llnsukia / Udalguri / West Karbi Anglong

7. The Project Manager, Gauhati High Court, Guwahati,

(He is rquad to upload the notifration immdiafuly in tlte
official websiE of the Gauhati High Cout+ Guwahati).

8. The Administrative fficer, Judicial Academy, Assam with a request to place

the Notification before the Hon'ble Dlrector, Judicial Academy, Assam.

(He is fittdrer tquad b inform all the Grade -IfI Juclicial

Otrt@rs attending the abrwid programme abut tlils notifiation)
9. The Private Secretary to Hon'ble Mr. Justice Manash Ranjan Pathak, Gauhati

High Court, Guwahati for his Lordship's kind information.

10. The CA to the Registrar General, Gauhati High C-ourt, Guwahati.
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